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{ ______FORMG PLATINUML
FM meets IMF

INVITATION FOR EXPRESSION OF INTEREST FOR
PLATINUM INDUSTRIES LIMITED

M/s. PRADHIN LIMITED
; ; ; CIN: L24293MH2020PLC 341637
The Corporate Debtor is engaged in the business of Steel, Metal and Contact No. 032-60083989 / 09269983900

. Agro Based Products etc.  Emad; compliancei@platinumindustriesitd com « Web: wew platinumindustrissitd,. com
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of Raqgd. Address: 201, Ackruti Star, Central Road, Pocket No.5, MIDC, Marcl,

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Andhari (E), Mumbas - 400069, Maharashira

and Ease of Compliance’.The | |s[] RELEVANT PARTICULARS i
. . . . ! . o NOTICE OF THE 06 " ANNUAL GENERAL MEETING
meeting will also include offi- | | 1. | Name of the corporate debtor along with PAN | M/s. Pradhin Limited, TO BE HELD THROUGH VIDEO CONFERENCING /

House panel to meet Finmin
officials on tax reforms, IT Act

THE PARLIAMENTARY STAND-
ING Committee on Finance will

&CIN/LLP No. CIN:L15100TN1982PLC009418.

& World Bank

chiefs, discuss

boosting ties

Finance Minister Nirmala Sitharaman meets World Bank Group
President Ajay Banga at the G20 Finance Ministers and Central
Bank Governors (FMCBG) meeting, in Asheville onTuesday  em

FE BUREAU
New Delhi, September 2

FINANCE MINISTER NIR-
MALA Sitharaman met IMF
Managing Director Kristalina
Georgieva and World Bank
President Ajay Banga on the
sidelines of the G20 Finance
Ministers and Central Bank
Governors meeting in
Asheville, discussing India’s
growth, global economic out-
look and development priori-
ties. Sitharaman’s meeting
with Georgieva focused on the
global economic outlook,
India’s evolving growth tra-
jectory and the structural
shifts underway in the Indian
economy.

According to a post by the
Ministry of Finance on X
Georgieva appreciated India’s
strong economic performance
and track record,while noting
the strength built by the
Indian economy. The discus-
sionsalsounderlined the need
toappropriately reflect India’s
structural transformation in
macroeconomic assessments
and growth projections.

Mundra Port
disruption
deepens trade
strain amid
West Asia crisis

NANDINI OZA
Ahmedabad, September 2

AT ATIME when India’s trade
flows have been adversely
affected due to the West Asia
conflict, with shipping routes
disrupted, containers in short
supply, and freight costs surg-
ing, a fresh disruption has
emerged at Mundra, the coun-
try’s busiest private port.

An operational issue has
escalated intoastrikebyempty-
container yard operators,
puttingnearly 5,000 containers
adayatriskofbeingheldupand
adding another layer of uncer-
tainty to an already strained
export-import supply chain.

The immediate trigger is a
decision by Adani Ports and
Special EconomicZone (APSEZ)
to freeze empty yard codes
located outside the port/SEZ
limits from September 1.The
port is controlled by APSEZ.
Shipping lines would instead
have to nominate empty con-
tainers to designated depots
within the Mundra SEZ.

Inacircularissued by Adani
Ports and Logistics on August
21,the company said the move
isaimed at reducing road con-
gestion, improving vehicle
turnaround,and strengthening
safety and security, besides
addressing what it describes as
misuse of empty-depot codes.

Ithighlighted that instances
of misuse of the empty depot
codeswerebrought toitsnotice.

Inareaction tothedecision,
the Mundra Empty Container
Yards &Allied Services Provider
Association (MECYASA) went
onstrike,affecting thereturn of
empty import containers and
availability of empty containers
for factory stuffing. The opera-
tors have said that it threatens
the viability of their business.

From midnight on Septem-
ber 1, Kandla Mundra Con-
tainer Transport Association
will extend support to the
empty yard. In a trade notice
issued on Monday, it said that
containerswill notbe picked up
by the Association members.

Sitharaman highlighted
India’s strong macroeconomic
fundamentals and stressed
the importance of robust, evi-
dence-based  surveillance
frameworks that adequately
capture structural changes in
emerging markets and devel-
oping economies (EMDEs).

The two sides also dis-
cussed the IMF’s capacity

development initiatives,
including efforts to
strengthen institutional

capacity, macroeconomic pol-
icymaking and statistical sys-
tems in EMDEs.

Both leaders emphasised
continued India-IMF engage-
ment to enhance analytical
capabilities, support sound
macroeconomic policies and
contribute to global economic
resilience, the ministry said.

In her separate meeting
with World Bank President
Ajay Banga, Sitharaman
appreciated the World Bank
Group’s continued engage-
mentwith Indiaand acknowl-
edged the speedy processing
of §1.5 billion in Development
Policy Financing (DPF).

meeton Thursdayfromtherev-
enuedepartment of the Finance
Ministry on‘Direct Tax Reforms:
Simplification, Rationalisation

cialsfrom CBDTand the talk will
focus on implementation of I-T
Act,2025 and direct taxrevenue
performance. —FEBUREAU

VALIANT COMMUNICATIONS LIMITED
CIN: L74899DL1993PLC056652
Regd. Office: 71/1, Shivaji Marg, New Delhi-110015
Phone/Fax: +91-11-25928415, 25928416
E-mail: investors@valiantcom.com, Web: www.valiantcom.com

NOTICE OF THE ANNUAL GENERAL MEETING

NOTICE is hereby given that the 33° Annual General Meeting (‘AGM) of the Members of the

Valiant Communications Limited (the ‘Company’) will be held on Wednesday, 30" Sept. 2026 at

10:00 a.m. (IST) through Video Conferencing ('VC')/Other Audio Visual Means (‘OAVM’),

without the physical presence of the Members at the meeting, in accordance with the applicable

provisions of the Companies Act, 2013, Rules and applicable Circulars issued by statutory
authorities. In compliance with applicable Circulars, the Notice of the AGM along with the Annual

Report has been sent by email to all the members whose e-mail IDs are registered with the

Company/ Registrar and Share Transfer Agents (RTA)/ Depository Participants (DPs). The

emailing of Notice of the AGM to all members has been completed on Sept. 02, 2026. The

members attending the AGM through VC/OAVM shall be counted for the purpose of reckoning
the quorum under Section 103 of the Act.

The Company is providing the remote e-Voting facility before the AGM and e-Voting facility at the

AGM to its members to exercise their right to vote on all the resolutions proposed to be

transacted at the AGM by electronic means and the facility being provided by MUF G Intime India

Private Limited (MUFG). Facility for e-Voting at the AGM will be made available to those

Members who present in the AGM through VC/OAVM facility and have not cast their vote on the

Resolutions through remote e-Voting. The Members who have cast their vote by remote

e-Voting prior to the AGM may also attend/ participate in the AGM through VC/OAVM but shall

not be entitled to cast their vote again. Detailed process of remote e-Voting, joining the AGM
through VC/OAVM and e-Voting at the AGM by the members, has been provided in the Notice of
the AGM. All the Members are informed that:

1. The businesses as set forth in the Notice of the 33 AGM will be transacted through voting by
electronic means in the form of e-Voting.

2. The remote e-Voting shall commence on Saturday, Sept. 26,2026 (10:00 a.m. IST) and ends
on Tuesday, Sept. 29, 2026 (05:00 p.m. IST). The remote e-Voting facility shall be disabled
by MUFG thereafter and once the vote on a resolution is cast by a member, the member shall
not be allowed to change it subsequently.

3. Any person whose name is recorded in the register of members as on the cut-off date, i.e.
Wednesday, Sept. 23 2026, only shall be entitled to vote through remote e-Voting/e-Voting at
the AGM.

4. Any person who becomes member of the Company after sending the notice of the AGM and
holding shares as on the cut-off date may obtain login ID and password by sending a request
atenotices@in.mpms.mufg.com.

5. The Annual Report along with Notice of the AGM can be downloaded from the Company’s
website at www.valiantcom.com and on the website of the BSE Limited at
www.bseindia.com and MUF G website at https:/instavote.linkintime.co.in.

Members who need assistance before or during the AGM, for any grievances connected with

the facility for e-Voting, they can address them to instameet@in.mpms.mufg.com or call

on +91 (022) 4918 6175. Members who have not updated their bank account details for
receiving the dividends directly in their bank accounts through Electronic Clearing Service or any
other means may follow the below instructions:

Physical Holding: Send the following documents in original to the Registrar of the Company,
MUFG Intime India Private Limited latest by Tuesday, Sept. 08, 2026: (a) Form ISR-1 along with
the supporting documents. The said form is available on the website of the Company at
https://www.valiantcom.com/corporate/investors/investor-details.html and at RTA website at
https://web.in.mpms.mufg.com/KYC-downloads.html (b) original cancelled cheque bearing the
name of the Member or first holder, in case shares are held jointly. In case name of the holder is
not available on the cheque, kindly submit the following documents:- i) cancelled cheque in
original ii) bank attested legible copy of the first page of the Bank Passbook / Bank Statement
bearing the names of the account holders, address, same bank account number and type as on
the cheque leaf and the full address of the Bank branch c. self-attested photocopy of the PAN
Card of all the holders; and d. self-attested photocopy of any document (such as Aadhaar Card,
Driving License, Election Identity Card, Passport) in support of the address of the first holder as
registered with the Company.

Demat Holding: Members holding shares in demat form are requested to update their
Electronic Bank Mandate with their respective DPs by Tuesday, Sept. 08, 2026

Pursuant to the relevant SEBI Circulars, with effect from April 01, 2024, dividend shall be paid
through electronic mode to Members holding shares in physical form only if the folio is KYC
compliant. As per SEBI directives, with effect from November 18, 2025, payment of Dividends
shall be processed in electronic mode only. Payment through demand drafts or cheques has
been discontinued.

Dividend and Record Date: Members may note that the Board of Directors at its meeting held
on May 30, 2026, had recommended a dividend of Rs. 1.50 (15%) per equity share as final
dividend. The final dividend, if declared at the AGM, will be paid, subject to deduction of tax at
source (‘TDS’), on or after October 04, 2026. The Company had fixed Thursday, Sept. 10, 2026,
as the Record Date for determining entitlement of Members to the final dividend for the financial
year ended March 31, 2026.

This Notice is in continuation of erstwhile Notice dated Aug. 17, 2026, which was published on
Aug. 18,2026.

For Valiant Communications Limited
Sd/-

Manish Kumar

Company Secretary

ICSI Membership No. A16483

Place : New Delhi
Date : September 02, 2026

SUNRISE
e

Regd. Office: 3rd Floor, 9292

SUNRISE EFFICIENT
MARKETING LIMITED

(CIN: L29100GJ2020PLC114489)
Building, VIP Road, Nr. Metro Wholesale, Althan, Surat 395017

Phone: +91-261-2890045 Email: cs@sunrisemarketing.net
Website: www.sunriseefficientmarketing.com

INFORMATION PERTAINING TO COMPLETION OF DISPATCH OF

NOTICE OF 06TH ANNUAL GENERAL MEETING OF SUNRISE EFFICIENT

MARKETING LIMITED TO BE HELD THROUGH PHYSICAL MODE

businesses as set out in the Notice

India (“SEBI”).
Further, in accordance

Notice is hereby given that the 06th Annual General Meeting (‘‘AGM”’) of the Members of
Sunrise Efficient Marketing Limited will be held on Thursday, September 24, 2026 at 12:30 P.M.
(IST) at the Registered Office of the Company situated at 3rd Floor, 9292 Building, Main VIP Road,
Near Metro Wholesale, Althan, Sarsana Road, Surat — 395017, Gujarat, India, to transact the

convening the AGM.

The Notice of the 06th AGM along with the Annual Report for the financial year 2025-26 has
been sent electronically to all the Members whose e-mail addresses are registered with the
Company/Depository Participant(s), in accordance with the applicable provisions of the Companies Act,
2013, SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 and applicable
circulars issued by the Ministry of Corporate Affairs (“MCA”) and Securities and Exchange Board of

with Regulation 36(1)(b) of the SEBI (Listing Obligations and

Disclosure Requirements) Regulations, 2015, the Company has dispatched physical letters to those
shareholders whose email addresses are not registered with the Company/Depository Participants,
providing the web-link and a QR code for easy access to the Annual Report for the financial year
2025-26, available on the Company’s website.

The said Notice and Annual Report for the financial year 2025-26 is also available on the
Company’s website at www.sunriseefficientmarketing.com, website of the Stock Exchange i.e. BSE
Limited at www.bseindia.com and on the website of National Securities Depository Limited

(“NSDL”’) at www.evoting.nsdl.

com.

Members are requested

The businesses set forth in the Notice of the AGM may be transacted through remote e-voting or
e-voting at the AGM, in accordance with the applicable provisions of the Companies Act, 2013 and the
SEBI Listing Regulations. The voting rights of the Members shall be reckoned on the basis of the equity
shares of the Company held by them as on the Cut-off Date, i.e. Thursday, September 17,2026.

to carefully read the instructions given for voting in the AGM Notice.

Members are also requested to note the following:

Particulars

Details

Date of completion of dispatch of
Notice of AGM and Annual Report

02nd September, 2026

remote e-voting

Date and Time of commencement of

Monday, September 21, 2026 at 09:00 A.M. (IST)

Date and Time of end of remote e-voting

Wednesday, September 23, 2026 at 05:00 P.M. (IST)

Cut-off Date for determining

Thursday, September 17, 2026

eligibility to vote

Date of AGM Thursday, September 24, 2026
Time of AGM 12:30 P.M. (IST)

Venue of AGM Registered Office of the Company

his/her vote again.

The facility of e-voting will also be made available during the AGM to enable those Members who
have not cast their vote through remote e-voting to vote during the AGM. A Member who has already cast
his/her vote through remote e-voting may attend and participate in the AGM but shall not be entitled to cast

Members whose names appear in the Register of Members/Beneficial Owners as on the Cut-off Date
shall be entitled to avail the facility of remote e-voting. The voting rights of the Members shall be in
proportion to their shareholding in the paid-up equity share capital of the Company as on the Cut-off Date.

The remote e-voting facility will be provided by National Securities Depository Limited
(“NSDL”’). Members may refer to the Frequently Asked Questions (“FAQs”) for Members and e-voting
User Manual available at www.evoting.nsdl.com or call on 022 - 4886 7000 / 022 - 2499 7000 or send a

request to evoting @nsdl.co.in.

the 06th Annual General Meeting.

Date: 03.09.2026
Place: Surat

In case of any grievance connected with the facility for remote e-voting or e-voting during the AGM,
Members may contact Ms. Pallavi Mhatre, at 079-26461375, or NSDL at evoting @nsdl.co.in.

The Register of Members and Share Transfer Books of the Company shall remain closed from
Friday, September 18, 2026 to Thursday, September 24, 2026 (both days inclusive) for the purpose of

By order of the Board
For SUNRISE EFFICIENT MARKETING LIMITED
NANDINI PATEL
COMPANY SECRETARY & COMPLIANCE OFFICER

epaper.financiaiexpress.curr‘. .

PAN:AAACB1368B

2. |Address ofthe registered office 61, Sembudoss Street, Chennai, Tamil Nadu,
. | 600001, India
3. | URLof website | Not Applicable as no website of the CD operates
Iworking
"1 4. | Details of place where majority of fixed assets | 61, Sembudoss Street, Chennai, Tamil Nadu,
| are located 600001, India
5. | Installed capacity of main products/services | Information is not currently made available to RP.
6. | Quantity and value of main products/ services | Revenue reported in last two available audited

financials for the FY 2024-25 is Rs. 33,792.16 Lacs
and FY 2023-2024 is 460.62 Lacs

Number of employees/ workmen Information is not currently made available to RP.

8. | Furtherdetails including last available financial | The same can be availed by sending a request
statements (with schedules) of two years, lists | ibc.pradhin@gmail.com

of creditors are available at URL:
9. | Eligibility for resolution applicants under | The same can be availed by sending a request to —
section 25(2)(h) of the Code is available at | ibc.pradhin@gmail.com

URL:

10. | Last date for receipt of expression of interest
11.| Date of issue of provisional list of prospective
resolution applicants

12.| Last date for submission of objections to
provisional list

13.| Date of issue of final list of prospective
resolution applicants

14.| Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution plans 16" November 2026

16.| Process email id to submit Expression of | ibc.pradhin@gmail.com
Interest

17.| Details of the corporate debtor’s registration | NA
| status as MSME |

soldin lastfinancial year

ay

17"September 2026
27" September 2026

02" October 2026

12" October 2026

17" October 2026

In the matter of M/s Pradhin Limited
Sd/- Rajesh Jasti
Resolution Professional
Reg. No: IBBI/IPA-001/IP-P02317/2020-2021/13469
Correspondence Address of the Resolution Professional:
Date: 02 September, 2026 Plot No 6, 1st Floor, Road No 2, Vasanth Nagar Near
Place: Hyderabad JNTU Metro, Kukatpally, Hyderabad-500085, Telangana, India.

L

SIKKO INDUSTRIES LIMITED

CIN: L35105GJ2000PLC037329
Regd. Off: 508 Iscon Elegance, Nr. Jain Temple, Nr. Prahladnagar Pick up Stand,
Vejalpur, Ahmedabad - 380 051; Telephone: +91 79- 66168950/66168951
Website: www.sikkoindia.in,  E-mail: compliance@sikkoindia.com

NOTICE is hereby given that, in accordance with the Circular No. 20 dated May 5,
2020 read with Circular No. 14 dated April 8, 2020, Circular No. 17 dated April 13,
2020, Circular No. 02/2021 dated January 13, 2021, Circular No. 2/2022 dated May
95,2022, Circular No. 09/2023 dated 25/09/2023, General Circular No. 09/2024 dated
September 19, 2024 and General Circular No. 03/2025 dated September 22, 2025
(hereinafter collectively referred to as “MCA Circulars”) issued by Ministry of
Corporate Affairs (“MCA”) for holding of Annual General Meeting through VC or
OAVM without the physical presence of Members at a common venue, the Twenty-
Sixth (26th) Annual General Meeting (AGM) of the Members of Sikko Industries
Limited will be held on Saturday, September 26, 2026 at 11.00 a.m. IST through Video
Conferencing (‘VC”) / Other Audio Visual Means (“OAVM”) to transact the
Businesses as set out in the notice of 26th AGM. Further, a letter providing the
weblink, including the exact path, where the Annual Report and the Notice of the AGM
for the financial year 2025-26 is available, is being sent lo those members whose e-
mail address is not registered with the Company / Purva Sharegistry (India) Private
Limited, Company's Registrar and Transfer Agent / Depository Participant(s) /
Depositories.

In accordance with the above mentioned MCA Circulars and SEBI Circular No.
SEBI/HO/CFD/CMD2/CIR/P/2022/62 dated May 13, 2022 & SEBI vide circular no.
SEBI/HO/ CFD/ CFDPoD-2/ P/ CIR/ 2024/ 133 dated October 3, 2024, the Notice of
AGM along with Annual Report 2025-26 is being sent through electronic mode only to
those Members whose email addresses are registered with the Company /
Depositories as on Friday, August 28, 2026. Member may note that Notice and
Annual Report 2025-26 have been uploaded on the website of the Company at
www.sikkoindia.com, website of NSE Limited at www.nseindia.com and website of
National Securities Depository Limited (NSDL) i.e. www.evoting.nsdl.com.

In light of the MCA Circulars, the shareholders whether holding equity shares in
demat form or physical form and who have not submitted their email addresses and in
consequence to whom the notice of Twenty-Sixth (26th) AGM and Annual Report
2025-26 could not be serviced, may temporarily get their e-mail addresses registered
with the Company where (1) in case shares are held in physical mode, please provide
Folio No., Name of shareholder, scanned copy of the share certificate (front and
back), PAN (self-attested scanned copy of PAN card), AADHAR (self-attested
scanned copy of Aadhar Card) by email to compliance@sikkoindia.com; (2) in case
shares are held in demat mode, please provide DPID-CLID (16 digit DPID + CLID or
16 digit beneficiary ID), Name, client master or copy of Consolidated Account
statement, PAN (self-attested scanned copy of PAN card), AADHAR (self-attested
scanned copy of Aadhar Card) to compliance@sikkoindia.com; or (3) alternatively
member may send an e-mail request to evoting@nsdl.com for obtaining User ID and
Password by proving the details mentioned in Point (a) or (b) as the case may be.

Post successful registration of the e-mail address, the shareholder would get soft
copies of notice of Twenty-Sixth (26th) AGM and Annual Report 2025-26 and the
procedure for e-voting along with the user-id and the password to enable them for e-
voting in respect of Twenty-Sixth (26th) AGM. In case of any queries, shareholder
may write to the Company at compliance@sikkoindia.com. Shareholders are
requested to register/ update their complete bank details and Email Ids with their
Depository Participant(s) with whom they maintain their demat accounts if shares are
held in dematerialized mode by submitting the requisite documents.

There being no physical shareholders in the Company, the Register of members and
share transfer books of the Company will not be closed. Members whose names are
recorded in the Register of Members or in the Register of Beneficial Owners
maintained by the Depositories as on the Cut-off date i.e. Saturday, September 19,
2026, shall be entitled to avail the facility of remote e-voting as well as e-voting
systemon the date of the AGM.

Pursuant to the provisions of Section 108 of the Companies Act, 2013 read with Rules
made thereunder (as amended) and Regulation 44 of SEBI (LODR) Regulations,
2015 (as amended) and above mentioned MCA Circulars, the Company is providing
facility of remote e-voting and e-voting on the date of the AGM to its Members in
respect of the businesses to be transacted at the AGM. For this purpose, the
Company has entered into an agreement with NSDL for facilitating voting through
electronicmeans.

The remote e-voting will commence on 9:00 A.M. on Wednesday, September 23,
2026 and willend on 5:00 P.M. on Friday, September 25, 2026. During this period, the
members of the Company holding shares as on Cut-off date may cast their vote
electronically (Remote E-Voting). Members may note that a) the remote e-voting
module shall be disabled by NSDL after the aforesaid date and time for voting and
once the vote on a resolution is cast by the member, the member shall not be allowed
to change it subsequently; b) the facility of e-voting shall be made available at the
Twenty-Sixth (26th) AGM; and ¢) the members who have cast their vote by remote e-
voting prior to the Twenty-Sixth (26th) AGM may also attend the Twenty-Sixth (26th)
AGM but shall not be entitled to cast their vote again. Detailed procedure for remote
e-voting/ e-voting is provided in the Notice of the Twenty-Sixth (26th) Annual General
Meeting.

Any person, who acquires shares of the Company and become member of the
Company after dispatch of the Notice of AGM and holding shares as on the cut-off
date i.e. Saturday, September 19, 2026, may obtain the login ID and password by
sending a request at evoting@nsdl.com or compliance@sikkoindia.com; (2) in case
shares are held in demat mode, please provide DPID-CLID (16 digit DPID + CLID or
16 digit beneficiary ID), Name, client master or copy of Consolidated Account
statement. However, if you are already registered with NSDL for remote e-voting then
you can use your existing user ID and password for casting your vote. If you forgot
your password, you can reset your password by using “Forgot Password” option
available on www.evoting.nsdl.com.

In case of any queries for e-voting, you may refer the Frequently Asked Questions
(FAQs) for Shareholders and e-voting user manual for Shareholders available at the
download section of www.evoting.nsdl.com or call on toll free no.: 022 - 4886 7000 or
send a request at evoting@nsdl.com. Members may also contact Mr. Dhruvitkumar
Pareshbhai Mandliya, Company Secretary and Compliance officer, at the registered
office of the Company or at Email id: compliance@sikkoindia.com or on +91
9512023804 for any further clarification.

Members can attend and participate in the Annual General Meeting through
VC/OAVM facility only. The instructions for joining the Annual General Meeting
are provided in the Notice of the Annual General Meeting. In case the
shareholders/members have any queries or issues regarding participation in
the AGM, you can write an email to evoting@nsdl.com or Call at: - Tel: 022 - 4886
7000. Members attending the meeting through VC/OAVM shall be counted for
the purposes of reckoning the quorum under Section 103 of the Companies
Act,2013.

For, Sikko Industries Limited
Sd/-
Jayantibhai Mohanbhai Kumbhani
Managing Director
DIN: 00587807

Place: Ahmedabad
Date: September 02, 2026

NOTICE OF THE 26" ANNUAL GENERAL MEETING OF
THE COMPANY, RECORD DATE AND E-VOTING

OTHER AUDIO-VISUAL MEANS

Notice is hereby given that the 08 Annual General Mesting (“AGM") of

the Members of Platinum Iindusiries Limited (“The Company™) will be held on

Thursday, 24" September, 2026 at 11.00 A.M. (IST) through Videa Canferencing

("VC") [Cther Audic-Visual Means (“OAVM"). in compliance with the General

Circutar 14/2020, dated 8 April 2020, 17/2020 dated 13 Apnl 2020, 2002020 daled

o May 2020 and other circulars issued in this regards, the latest Genaral Circular

No. 0372025 dated September 22, 2025 and ofher applicable circulars, if any. issued

by Ministry of Corporate Affairs (“MCA™) from time fo fime and the lates! circular

no, SEBVHOICFDICFD-PoD-2IP/CIRZ024/133 dated 03 Cclober 2024 issued
by Securities and Exchange Board of India ("SEBI") (hereinafler collectively
referred to as the "Cireularjvide which, companies are permitted fo hald the Annual

General Meeting through Video Conferencing ("VC") ar through other audio-visual

means ("OAVM"), without the physical presence of the Members at

a common venue. Hence, the 06" AGM of the Company shall ba held through

VCIOAVM to transact the business as set forth in the Motice of the 06" AGM dated

10ih August, 2026, Members participating through VCIOAVM facility shall be

counted for the purpose of reckoning the guorum under section 103 of the Act,

In compliance with the aforesaid Circulars, elecironic copy of the notice of the

06" AGM along with the Annual Report for the FY 2025-26 have been sent to all the

Members whose e-mail addresses are registerad with the Company / Registrar and

Share Transfer Agent ("RTA") | Depository Participant(s) ("DP), Furiher in

accordance with Regulation 36(1{b) of SEBI Listing Regulation, a letter containing

e weblink and QR code. along with the exact path 1o access the complete details of

the Annual Report is being sent fo the members who have not registered their Email

Ids, These documents are also avaiable on the website of the Stock Exchanges i g

BSE Limited at www.bseindia.com and National Stock Exchange of

wwvw. platinumindustriesitd.com as well as on the website of Bigshare Services

Put. Ltd at https:/livote bigshareonling.com/, an agancy appointed for the purpose

of conducting Remote e-voting and e-voling during the process of

AGM and Video Conferencing facility. The dispatch of Notice of the AGM through

g-mails has been completed on 02™ September 2026.

In compliance with the provisions of Section 108 of the Companies Act, 2013 read

with Rule 20 of the Companies (Managemaent and Adminisiration) Rules, 2014 and

Requlation 44 of the SEBI (Listing Obligations and Disclosure Requirements)

Regulations, 2015, as amended from time fo time. the following information s

available to the Shareholders ofthe Company,

Members holding equity shares either in physical form or dematerialization form, as

on the cut-off date Thursday, 17" September, 2026, may cast their vote

electronically on the businesses as sel forth In the Notice of the 06" AGM dated

10" August 2026 through the electronic voting system of Bigshare Services Private

Lt at hitoiiviote bigshareoniing, com.

The Company has appointed Mr. Mayank Arora (FCS 10378), Partner of

Wz, Mavank Arora & Co. (CP 136049), Practicing Company Secretanes, as a

acrutinizer for conducting the remalte e-voting and the voling process at the meeting

in a fair and transparent manner.

All the Members are hareby informead that:

1. The businesses as sat forth in the Notice of the 06 AGM dated 107 August, 2026,
shall be transactad through voding by efectronic means that is by remote e-voting
and e-voting during the AGM:;

2. The Remote e-Voling shall commence on Monday, 217 September, 2026
at09.00 AM{IST);

3. The Remote e-Voling shall end on Wednesday, 23" September, 2026
at05.00 PM{IST);

4. The cut-off date for determining the eligibiity 1o vole by remote e-voling and / or
e-woting at the AGM shall be Thursday, 17" September, 2026;

5 Any person, who acquires equity shares of the Company and become
a member of the Company after dispatch of the Nolice of the AGM and
holding eguity shares as on the cul-off-date that |s Thursday,
17" Septembar 2026 may obtain the login ID and password by sending a
request at ivote@bigshareonling.com. However, if you are already
registered with Bigshare for remote e-Voling then you can use your existing
user 1D and password for casting your vole. If you forgot your password,
you can resel your password by using "Forgot User Details’Password
option available on hittp./fivate bigshareankine, com.

-Members may note that :

a) The remole e-voling module shall nol be allowed by the RTA beyond
05:00 p.m. (I5T) on Wednesday, 23" September 2026 and once the vote
on a resolubon is cast and confirmed Dy the mamber, the member shall not
b allowed to change it subsequently;

b) The facility for e-voting will also be made available during the AGM and
those members present in the AGM through VO facility, who have not cast
their vote on the resolutions through remote e-voling and are otherwise
not barred from domg so0, shall be eligible to vole through the e-vating
system atthe AGM;

¢] The members who have casl their vole by remole e-voling prior to the
AGM may also altend the AGM but shall nol be allowed o cast thesr
vote again in the AGM;

d) A persan whose name is recorded In the Register of Members or In the
Register of Beneficial Owners maintamed by the depositories as on the
cut-off-date shall only be entitied to avail the facility of namofa e-voling and
ior & e-voling at the AGM and for participation at the AGM,

7-The manner of voling remotely, for members helding shares in
dematerialized mode | physical mede and for members who have nof
registered their email addresses, is provided in the Notice of the AGM
The Notice of the AGM shall be dispiayed on the websile of the Company
at www.platinumindustriesitd.com and the website of the RTA
at nitp:iivote bigsharaonking.com

B.All the grievances connected with the faciiity for voting by electronic
means may be addressed to Mr, Prashant 5. Gaonkar, Manager at Bigshare
Services Private Ltd, Office No S6-2. 6" Floor, Pinnacle Business Park, Next to
Ahura Cenire, Mahakall Caves Road, Andhen (East) Mumbai — 400093 or
send anemail us to evcsenvices@bigshareondine.com  orcall on 75060 11172

Helpdesk for Individual Shareholders holding securities in demat mode for
any technical issues related to login through Depository i.e. COSL & NSDL
! Login type Helpdesk details
Individual Shareholders halding | Members facing any technical issue in login
securties in Demat mode with | can contact CDSL helpdesk by sending
CDSL a request at helpdesk evoling@cdslindia.com
of contact at toll free No. 1800 22 55 33
Members facing any technical issue in login
can contact NSDL helpdesk by sending
a request at evolingi@nsdl.com
or call al 022- 48867000.
Helpdesk for queries regarding e-voting for shareholders other than
individual shareholders holding shares in Demat mode & physical mode
is given below;
In case shareholders! investor have any queries regarding E-voting, you may refer
tha Frequantly Asked Quaestions ['FAQS") and i-Vole e-Vioting module available at
hittps:/fivote. bigshareonline com, under download section of you can email us to
voledbigsharsonling.com or callus at: 022-62638338,
For Platinum Industries Limited
SdJ-
Krishna Dushyant Rana
Managing Director

(o ]

Individual Shareholders holdng
securities in Demat mode with
NSDL

Place: Mumbai
Date: 02" September, 2026

EXPRESS

udl

Adveartizament Mo, 902028
Govaernment of India

Public Enterprises Selection Board
Invites online applications for the post of

Director (Project & Services)
in
Container Corporation of India Limited

Last date of submission of enline application
by the applicant is by 15:00 hours on

21" September, 2026

Last date of forwarding of applications by the
Modal officers on-online system of PESE is by
17:00 hours

For details login to website hitps:/hwew, pesb.gov.in

Link for registration of nodal officers! competent
authorites is available on PESE website

CHENNAI/KOCHI
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Gujarat Power

LTD.

GUJARAT
FPOWER
CORPORATION

Phone No.(91) 079 232 51255-6.

Corporation Limited

Block no: 6 & 8, Udhyog Bhavan, Sector-11, Gandhinagar 382011,

EXPRESSION OF INTEREST (EOI)

Promotion of Green Hydrogen Consumption in Gujarat under - Gujarat Green Hydrogen Policy 2025

1. GPCL invites Expressions of Interest from project developers or stockholers for promotion of Green Hydrogen consumption

in Gujarat state.

2. Scope to undertake a structured market discovery to assess demand, readiness and implementation models for Green

Hydrogen consumption in Gujarat under the Gujarat Green Hydrogen Policy 2025.

3. The EQI aims to assess markel readiness, stakeholder interest, project configurations and implementation reguirements

for future project development under the Gujarat Green Hydrogen Policy, 2025.
4. Detailed EOI document may be downloaded from GPCL website.

Fro detailed EOI document and updates, please visit :

www.gpcl.gujarat.gov.in

General Manager
For Gujarat Power Corporation Limited

INF/1293/2026-27

GU/ARAT
POWER
CORPORATION
LTE.

Gujarat Power

Phone No.(91) 079 232 51255-6.

Corporation Limited
Block no: 6 & 8, Udhyog Bhavan, Sector-11, Gandhinagar 382011,

EXPRESSION OF INTEREST (EOI)

Development of Green Hydrogen Production Projects in Gujarat

(Electrolysis-based and Biomass-based Pathways)
Under Component-A, Gujarat Green Hydrogen Policy 2025.

1. GPCL invites Expressions of Interest from project developers, technology providers, renewable energy developers, bioenergy
companies, industrial gas companies, infrastructure providers, PSYs, consortiums and other stakeholders for development of

Green Hydrogen Production Projects in Gujarat.

2. Scope includes Electrolysis-based and Niomass-based Green Hydrogen Production Projects along with associated renew-

able energy, water supply, storage and supporting infrastructure.

3. The EQI aims to assess market readiness, stakeholder interest, project configurations and implementation reguirements
for future procurement and Project development under the Gujarat Green Hydrogen Policy, 2025.

4. Detailed EOI document may be downloaded from GPCL website.
Fro detailed EQl document and updates, please visit :
www.gpcl.gujarat.gov.in

General Manager
For Gujarat Power Corporation Limited

INFM292/2026-27
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